
Papers taid M ~9, 1981 apersLidJ j '. 

on and Annual Report of Oil Palm 
lndi: Ltd., Kottayam, for 1977-78, 1978-79, 

1979- 0, 1980-81 and four Statements 
for delay 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SARI 
YOGENDRA MAKWANA): I beg to lay 
on the Table : 

(1) A copy each of the fonowing papers 
(Hindi and Engli h versions) under 
sub~section (1) of section 619A of the 
Companies Act, 1956 :-

(a) (i) Review by the Government 
on the working of the Oil 
Palm India Limited, 
Kottayam, for the year 1977-
78. 

(ii) Annual Report of the Oil 
Palm India Limited, 
Kottayam, for the year 1977-
78 along with Audited 
Account and the comments 
of the Comptroller: and Audi-
tor General thereon. 

(b) (i) Review by the Government 
on the working of the Oil 
Palm India Limited, 
Kottayam, for the year 1978-
79. 

(ii) Annual Report of the Oil 
Palm India Limited, 
Kottayam, for the year 1978-
79 a long with Audited 
Account and comments of 
the Comptroller and Auditor 
General thereon. 

(c) (i) Revi w by the Government 
on th working of the Oil 
Palm India Limited, 

ottayam, for the year 1979-
SO. 

(ii) Annual Report of the Oil 
P 1m India Limited, 
Kott ~am, for the year 1979-
80 Ion with Audit 
Accounts od the com nt 

of the Comptroller and Audi-
tor General thereon. 

(d) (i) Review by the Government 
on the working of the Oil 
Palm India Limited, 
Kottayam, for the year 19S()" 
81. 

(ii) Annual Report of the Oil 
Palm India Limited, 
Kottayam, for the year 198()'-
81 along with Audited 
Accounts and the comments 
of the Comptroller and Audi-
tor General thereon. 

(2) Four statements (Hindi and English 
versions) showing reasons for delay in 
laying the papers mentioned at (1) 
above. [Placed in Library. See No. 
LT-6614/83]. 

Annual Report of Narmada Control Autho-
rity, New Delhi for the period from 1-7-1981 

to 30-6-1982. 

TH MINISTER OF STATE IN THE 
MINISTRY OF IRRIGATION (SHRI 
RAM NIWAS MIRDHA): I beg to lay on 
the Table: 

A copy of the Annual Report (Hindi and 
English versions) of the Narmada Control 
Authority, New Delhi, for the period from 
1st July, 1981 to 30th June, 1982 along with 
Account and the Audit Report thereon, 
under Clause 10 of the Statutory Order 
regarding setting up of the Narmada Control 
Authority. [Placed in Library. See No. LT. 
6615/83]. 

Revi on and Annual Report of Silk and Art 
Silk MJIl ' R earch As ociation, Bombay for 

1981-82 and Statement for delay 

TfIE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRIMATI 
RAM DULARI SINHA): I beg to lay on 
the Table: 

(1) (0 A copy of the Annual Report 
(Hindi and nglish version) of 
the Silk and Art Silk Mills' 
R reh sociation, Bom '1. 


